IR NI TR, Iea1 ~a—ds, Ied1

IN THE INCOME TAX APPELLATE TRIBUNAL “PATNA BENCH”, PATNA

BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
AND
SHRI RAKESH MISHRA, ACCOUNTANT MEMBER

3T 319Ter W/ITA No.26/PAT/2025
(fraRoT a¥ / Assessment Year : 2015-2016)

Shivjee Kumar Vs | PTN-C(24)(1), Patna
C/o Chaudhary Battery
Kankarbagh Colony, Lohiya
Nagar, Kankarbagh,
Bihar-800020

PAN No. :AJLPK 8405 D

@rdremedt /Appellant) - (aeadft / Respondent)

forefifel #Y 3 @ /Assessee by | : | Shri Shailendra Sinha, AR

IS #1 AT ¥ /Revenue by . | Shri Ashwani Kumar Singal, JCIT

geraTs T dRIW / Date of Hearing 1 | 09/09/2025

GIYuT ST ai@/Date of Pronouncement |- | 09/09/2025

AMEA/ORDER

Per George Mathan, JM :

This is an appeal filed by the assessee against the order dated
21.12.2024, passed by the Id. CIT(A), National Faceless Appeal Centre
(NFAC), Delhi, for the assessment year 2015-2016, against the
confirmation of penalty levied u/s.271(1)(c) of the Act.

2. A perusal of the facts in the present case clearly shows that |d.CIT(A)
has dismissed the appeal of the assessee holding that the penalty
proceedings have become infructuous insofar as the assessment order for
the A.Y.2015-2016 has already been set aside vide DIN
No.ITBA/NFAC/S/250/2024-25/1068179057(1). The |d.AR was unable to
show us as to why this appeal has been filed when the Id.CIT(A) has

already held that the penalty proceedings have become infructuous and the
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Assessing Officer has been directed to cancel the penalty. As it is noticed
that the penalty order passed u/s.271(1)(c) of the Act no more survives, we
are of the view that the impugned appeal filed by the assessee has become
infructuous and is, therefore, dismissed.
3. In the result, appeal of the assessee is dismissed.

Order dictated and pronounced in the open court on 09/09/2025.
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